JITEM NO 121 REG STRAR COURT NO 1 SECTI ON 1|

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

CRI'M NAL APPEAL NQO(s). 663 OF 2004

STATE OF U. P. Appel lant (s)

VERSUS

SHER BAHADUR YADAV Respondent ( s)

(Wth appln(s) for c/delay in refiling SLP)

Date: 03/01/2007 This Appeal was called on for hearing today.

For Appellant(s)

M. Javed Mahnud Rao, Adv.

For Respondent (s)

M. R D. Upadhyay, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Del et ed.

(B.

Sudheendra Kurmar)



rd

Regi strar



